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Morgan Stanle
upgradesTitan

VIVEAT SUSAN PINTO
Mumbai, Janvary 31

MORGAN STANLEY ON Friday
upgraded its stance on two key
consumer stocks — Titan and
Jubilant FoodWorks —despite a
sluggish overall consumer mar-
ket.The brokerage firm cited re-
silient business models and
strong strategic positioning as
key reasons for the upgrade.
Titan’s rating has been upg-
raded to ‘overweight’ from ‘eq-
ual-weight’and its target price

has been hiked to ¥3,876 from m Steady growth - 41{y 52“/ 91“/
3,532 pershare.Thebrokerage . del stands out ™ l] “ ﬂ
seesitasastrong playerinthe ¢ yifferentiator wep—

premium consumption space.
Jubilant FoodWorks has also
moved to ‘overweight’ from
‘equal-weight’, with its target
priceraised to X781 from 3620,

due to its recovery within the Both companies are yet to * in Lakhs
disc‘:‘rlfti(}):};l;y foodds]egg'rllen;c. fczlisclose1 Eh(;;irfﬁct:em})eg.qusrci STANDALONE CONSOLIDATED
othTitanandJubilantare terresults,but Titan indicate . T = : 1

well-positioned to thrive,owing  inits Q3 update earlierin Janu- =, PARTICULARS - Quarter ended il Yearended R e g R B S
to their strategic efforts that arythat it has seen a 25% year- No. | 31-Dec-2024 | 30-Sep-2024 | 31-Dec-2023 | 31-Dec-2024 | 31-Dec-2023 | 31-Mar-2024 | 31-Dec-2024 | 30-Sep-2024 | 31-Dec-2023 | 31-Dec-2024 | 31-Dec-2023 | 31-Mar-2024
build growthvisibility” Morgan ~ on-year (y-o—y) growth inits do- | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited)
Stanley said. mestic jewellery Total Income from Operations 11,09,743.27 [1,13,485.69 | 90,874.51 |3,15,037.79 2,41, 784.82 | 3,58,730.66]1,33,423.10 |1,36,235.14 | 90.537.11 §,80,124.84 |240,833.34 |3,57,241.72

The upgrades Out of the 34 business in Q3, 2 | Net Profit { (Loss) for the period (before Tax,
arebasedonthree  analysts tracking  buoyed by a Exceptional and/or Extraordinary items) 6513588 7.02692| 522504 | 1962442| 1066831 | 17.870.17| 9,31395| 975352 | 486489 | 2755863 | 9.547.82| 1621918
keyfactors:Strong  Titan, 19 maintain  strongfestive sea- 3 | Net Profit { (Loss) for the period before tax
customer loyalty 5 'byy’ rating, 10  Son, higher gold {after Exceptional andior Extraordinary items) 6,135.88| 7.02692| 522594 | 1962442| 1066831 | 1787047 9,313.95| 975352 | 486489 | 2755863 | 9547.82| 16.219.18

. I .

despite weak mar- recommend a prices, and wed- 4 | Net Profit f (Loss) for the period after tax
ket conditions, the thold' and i ding-season pur- {after Exceptional andfor Extraordinary items) 4,701.87 | 484479 2083678 | 1357141 656971 | 126801 698816| 674262 257582| 1900515 | 544936 961816
abilityto reinforce ° an , IV'e chases. 5 | Total Comprahensive Income for the period
their core business suggest ‘sell While margin [Comprising Profit / (Loss) for the pariod
strategies, and ] concerns persist, {after tax) and Other Comprehensive Income
their gability to the comI[))anies’ {after tax)] 4.883.01 4,753.67 3.006.07 | 1366545 6,72853 11,398.77 r1.B19.yg| 722981 3.112.78 | 21.036.17 6,930,777 1142696
grow  market long-term growth Equity Share Capital 399467 | 309467 | 383338 | 399467 383338 | 399467 3.99467| 399467 | 3,833.38| 399467 | 383338 399467
share. potential and ability to expand 7 | Reserves (excluding Revaluation Reserve as

Titan’s Steady growth market share will drive investor shown in the Balance Sheet of previous year) 2,44 564,76 | 2.49.301.05
model, which focuses on cap-  returns,according to Morgan 8 | Earnings Per Share (of Re. 1/- each)
turingalargershareof thegold  Stanley. {for continuing and discontinued operations) -
and jewellery market, stands Shares of Titan and Jubilant Basic 1.18 1.21 0.88 3.40 1.99 3.28 1.92 1.82 0.92 5.24 2.08 3.29
out as a key differentiator,the = FoodWorks rose over 3% on Fri- Diluted 117 199 .89 398 180 528 1.91 1.82 0.8z 5 23 305 3.29

brokerage said.“As competition
eases and gold prices stabilise,
Titan iswell-positioned to ben-
efit from this growth model,
which is expected to deliver
long-termvalue,” Morgan Stan-
ley said.

On the other hand, Jubilant
FoodWork’s recent recovery,
driven by regional focus, inno-
vation, and cost-cutting mea-

RATING BOOST

M Rating upgraded to
'overweight' from
'equal-weight'

mTarget
price hiked

to
per share
from

sures, like the removal of deliv-
ery charges, has allowed it to
outpace its peers, it added.

day on the BSE.

Out of the 34 analysts track-
ing Titan, 19 maintain a ‘buy’
rating, 10 recommend a ‘hold’
and five suggest ‘sell’;according
to Bloomberg data. Out of 31
analysts tracking Jubilant Food-
Works, 13 maintain a ‘buy’rat-
ing,10 recommend a‘hold’and
eight suggest ‘sell’,according to
Bloomberg data.

Vedanta witnesses 76.2% surge in Q3 profit to 3,547 crore

VEDANTA ON FRIDAY reported
a76.2%rise in consolidated net
profit at ¥3,547 crore for the
quarterended December due to

higherincome.

The company had posted a
profit of ¥2,013 crore in the
year-ago period, Vedanta Ltd

said in a filing to BSE.

The company’s consolidated
income grew by 9.5% to
39,795 crore over ¥36,320

crore in the corresponding

quarter of the previous fiscal.
Vedanta’s consolidated rev-

enue for the third quarter stood

at“%38,526 crore,up 4% g-o-q
and 10% y-o-y, driven by
favourable market prices and
higher premiums”.The total ex-

penses of the company during
the quarter grew to 33,134
crore over ¥32,215 crore in the
year-ago period. —PTI

Revenue
from
Operation

CIN : L29261WE1998PLC0O87404
Regd. Office : Belgharia, Kolkata -700 056
Phone : +91-33-2569 1500, Fax : +91-33-2541 2448, Website : www.texmaco.in

Increase
in
EBIDTA

Texmaco TEXMACO RAIL & ENGINEERING LIMITED

Rail & Engineering Ltd.

Increase
in
PBT

PERIOD COMPARISON ON CONSOLIDATED RESULT :
Q3 24-25 to Q3 23-24 Increase

EXTRACT OF FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED 315" DECEMBER, 2024

B

adventz

Mote

Place : Kolkata

Dated : 31% January, 2025

The above is an extract of the detailed format of the Unaudited Financial Results filed with the Stock Exchange(s) under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The said Resulis have
bean reviewed by the Audit Committes at its Meeting held on 30™ January, 2025 and approved by the Board of Directors at their Meeting held an 31 January, 2025, The full format of the QuarteriNine months ended Financial Resufts are available
on the websites of the Stock Exchange(s) where the shares of the Company are listed and the listed entity (www.texmaco.in) and can also be accessed by scanning the following Quick Response Code.

Sd/-

Sudipta Mukherjee

Managing Director
DIN : 06871871

indianexpress.com

SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insodvency and Bankruptcy Board of india
{WVotuntary Liquidation Process) Beguiations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF OKCAPITAL PRIVATE LIMITED

ARELEVANT PARTICULARS

F’F#'c'm Home Finance

Interest [Enfarcemant) Rules, 20032

Corporate Ofice; ICIC] Home Finonce Compony Limited 1CIC HFC Tawer, -“'1
Andheri - Kurla Road, Andheri (Bast), Mumbai - 400059, Indio
Brarnch Office: 2nd flocs, F.D Baddi Mansion, Above Kotak Bank, Dhorwod Huble L23, O Club Bood, Hubdalli- SE0029

Motice for sale of immovoble assets through Privote Treoty
Sale Motics far Sale of Immovable Assets thraugh Private Treaty under the Securitisation and Reconstruction of
Financial Assets and Enfarcement aof Security Interest Sct, 2002 raad with Fule 88w Bule 9 [1)af the Security

ICICT Home Finonce Company Limited (ICIC] HFC) conducted severgle-auctions for the sale of the mortgaged
property mentioned below, however, all such e-Auctions failed. Mow, an interested buyer hos approoched [CHC]

L__i*ﬁﬂlﬁ_qpﬂlp_ﬂl-@_rﬂpﬂﬁpﬂ ﬂHleHAL @WATE_UHHED HFL with an affer to purchose ot Reserve Frice (Please refer below taoble). Motice is hereby given to the public in
2, |Date OF Incarpoeation Of Corporate | 29th November, 2023 general and in particulor to the Barmower(s) ond Guarantor(s) that the below-described immovable property
'Persnr. ) mortgogedichorged to the Secured Creditor, the Possession of which has been taken by the Authorized Officer
R B LR ey e P S iy T S AT T T of ICICI Homa Finance Company Ltd,, will be sold on “A5 is where 57, "As is what is”, and "Whaotover there is™, by
2, |Authprity Linder Which Carporate Fegistrar of Companies, wiay of Private Treaty as per the brief particulars given hereunder;
! :r'fﬁ-':fﬁl:l_l"__|_5:_|!'ll3jﬂf'_lill:l_l'3|§¢ﬂ" rfeg'alﬂre'j Haﬂ?‘mk?r'“mﬂl'rf '3![.!3::"]'-"3"3"3 Affairs [5r | Mame of Borroweerish Datails of the . Amount | Reserve] Daote and | Dote & | One DI:l';,-' Sarfoesi
i, [Corporate [dentity Number ) Limited | UGASS0RAGRIAFTC 181512 Mo Co Borrowers! Socuradosseti(s) Out- n:ln:m Time of | Time of Before Stoge
|LI&|:'|-|IE!.' {dantity Mumber (1 | Guorontorsd Legal Heirs. wilth knon'n ".h:lru:ling! Mu“h'.r FProperty | SAuction | Auction
;ﬁmwa& Parsan | Loan &ccount Ma, encumbrances, if any | Depost Inspection Date
I = m—
B, |Andress Of The Registersd Office [N, 539, 61N Sector, 1410 B Cross Aoad & main, [A) (E] _ €] L2 Y I O ¢ P R o . it |
\And Principal OMfice (Il Gny) 0 |HSR Layout, Bangalore, Bangaiore Sauth, | 1 [Soleem (Borrower)  |Site No, 50, VP Khatha | (B | Z8 |8 S | | aE [Pomseee
|- = : 2 g bAunsoring Mo 74750, Pid Ma, 42 56, (L, i ¥ . -F f - DR5EESEI00
ICarparate Person Karnataka, Indiz, 560102 (Co Borrowerns) 151000802 10032052 | 1354 | D00~ |11:00 AM [02:00 PM| before
E, Ej:iquidd|iI:II'IP|:-I:II'.II'I1HI'IIZE'I'I'IE‘-'II. Date 04 (27t Janwary, 2025 ta%r:ﬁ,qéfgum r::.rgé:azr g Sy, Mo, 55,-'1# ; é‘;”;ﬁ?s: 1H?3-E: 03:00 P |03:00 P8 | G4:00 P
|Corporate Persan™® OO0 1 ampangers Villoge, - 205 | 170
7. |Mame, Address, Email Address, Syrargy nsodvency Resolution Professionals LLP LHEAWQDD001 490345 %‘Jlkkk'-“;{"'t':'b"ﬁ'.'“'l?l.”: D00/
|TEIEDMHE Numnber And The Address: 506, ITHUM Tower &, Sectar -62, I % e e Rs I (113 February | February | February | Physical
|Beglztration Nurmbear OF The Molga-2014801, Uttar Bragesh Sarukh |Bormower) Site Mo 124, WP Khothao . L Aol T | e T g2
K quﬂalu : E '|=I£|'| A SkeanitAICEE AR SO | bAunSOrinG MNo. 819124, Pid No. 38,13, 16,00, | T1.2025 | 18, 2025 | 17,2025 |Possession
s I Aot R T DO Co Borrowers 15190080210022050| 647/~ | 000/ |11:00 AM [02:00 PM| before
001 (11 i ] [15190080210032058)  bRAr- 0 LR L
El:-nlrarn:1-t+91‘-ﬂ-. 20108105 Lo Acooumnt Mo 5 Sy. Mo, ﬁg;lﬁlﬁ,gjg_ ;]r?.-.?gg_- 1R§E 03:00 P |03:00 PM | 04:00 PR
gglatratson MNao. - LHEWOOD00148923 L |Sampoangers Willoge, . G 1.00,
| IEBLTPE-O1 04/ 1PA-3/ 20 22- 202350015, LHEWOQODO0 1420717 |Lakkur Hobli, Malur Q00
B, |Last Date For Submission 01 Clams |26t Fabruary, 2025 | el JOUPE Koo, THatnet

*Thea mppeowal of the craditors as par e proneso Lo s section 551 was obfained cn 271k Jaruary, 2025
Mot |8 hereby gewen that e Okeaplital Private Limited has commenced wakintary liquidation on 275
Sy, B,

The siakeholdars of Okcapital Private Limibad are hereby cales upan o subimet a prool of Beir daims,
onar bedara 268h Febraarny, 2025, 1o the bquidalor et tha address mantioned againstsam 7

Tha financial crediars shall submil ther prood of clalms by electonic maans anly. Al other atakehokders
miy bl e proaf of ciams in person, by past or by ebecionic means.
Submission of Bk ormiskeading practs.of slaim shall afirc] poralies

The oanline ducthon will Be conductied G welEite [LWRL Lirk- hllp:::.".-'uus-l:!=.'.r'|1|::|1.E:-l:::lu-:l.i:‘:lrm.mrrl'l ol adif  GlhElree
agency hatesx Met Pyt Ltd, The Prospective Bidder[shmust submit the Earnest Money Depasit (EMD) RTGSS Demand
Draft (DD) (Refer Column E) at ICIC HMome Finance Campany Limited, Bronch Office Address mentioned on top of
the articleon or before February 17, 2025 before 04:00 P, The Prospective Bidder[s} must also submit o signed
copy of the Registration Form & Bid Terms and Conditions form at IC1CH Home Finonce Company Limited, Bronch
CHfice Addross mentioned on top of the orticleon or before February 17, 2025 before 0500 PM, Eormest Monoy
Deposit Demand Draft (DD should be from o Mationolized! Scheduled Bonk in fovor of "ICICT Home Finance
Company Ltd, — Auction”poyoble otthe bronch office oddress mentioned ontop of the article,

The general public is requested to submit their bids higher than the amouwnt being offered by the interested buyer
mentioned cbove. It is hereby informed thaot in cose no bids higher than the amount belng offered by the
aforementioned interested buyer is received ICICI HFC, the mortgoged property sholl be sold to the said
interested buyer as per Rule 8(8) rhe Rule 2 (1) of the Security Interest [Eln orcement ] Rules, 2002,

Far any further clanfications with regards to inspection, terms and conditions of the sale or submission of bids,
Kindly contoct ICIC Hame Finance Company Linnimed on 2920807 300,

The Authorized Officer reserves the right to reject dny or all the bids without furnishing any further Peasons,
For detailed terms and conditions of the soale, please visit Attps: Oeseswicicibife.com

Diote © February D1, 2025 Stharized Officer, "1 Haome Finance Company Linited”

Sdi-

For Synergy Insclvency Prolessionaks LLP
Insolvency Professional

Registration M- IBEKIPE-0104)IPA-200 3 2-20 2350015
{Subkhdeyv Madnani]

Insalvency Prafessional
IBEIPA-0IP-P-01452r00 18- 2012012352

Partnar

Dade: 15l Febrneary, J025
Place; Niosda

\Lloce | Hobii CIN Number US5922MH1999PLE120108,/
SUPRA PACIFIC FINANCIAL SERVICES LIMITED S Motilal Oswal Home Finance Limited
Registered Office at Dreamax Height,Shop No:1,First Floor, Upadhyay .‘_‘Mﬂm '@EWA.L Corporate Office : Motilal Oswal Tower, Rahimtullah Sayani Road, Opposite

Compound, Jija Mata Road, Near Pump House, Andheri East,Mumbai, | ST Depot, Prabhadevi, Mumbai-400025. Email :- hfquery@motilaloaswal.com.

CIN Number :- U65923MH2013PLC248741
PUBLIC NOTICE FOR E-AUCTION CUM SALE

E-Auction Sale Notice of 30 Days for Sale of Immovable Asset(s) under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with provision to rule 8 and 9 of the Security
Interest (Enforcement) Rules, 2002. Notice is hereby given to the public in general and to the Borrowers/ Guarantors/
Mortgagors in particular, that the under mentioned property mortgaged to Motilal Oswal Home Finance Limited (Earlier Known
as Aspire Home Finance Corporation limited) will be sold on “As is where is”, “As is what is”, and “Whatever there
is”, by way of “online e-auction” for recovery of dues and further interest, charges and costs etc. as detailed below in
terms of the provisions of SARFAESI Act read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002) through
website www.motilaloswalhf.com” as per the details given below :

Date and Time of E-Auction Date: Date: 11-03-2025 / 11:00 AM to 02:00 PM (with unlimited extensions of 5 minute each)

Borrower(s)/Guarantor(s) / Demand Notice Description of the Reserve Price, EMD & Last Date of
Loan Account Date and Amount| Immovable property Submission of EMD

LAN: LXMYS00317-180061084 | 08-08-2024 For Reserve Price: Rs. 16,00,000/-

Maharashtra-400093. Email: cs@suprapacific.com, Website:

www.Suprapacific.com& Corporate Office at 3rd floor, Door No. 14/816 and 14/817, AJIYAL COMPLEX,
Thrikkakara Municipality, Mavelipuram Colony, Vayu Sena Road, Kakkanad P.O., Erakulam, PIN
682030, Contact: 0484 3100900,Email: info@suprapacific.com Website: www.Suprapacific.com

GOLD AUCTION NOTICE

The Pledgers of the gold ornaments and the public are hereby notified that public auction of below
mentioned accounts with the company at different branches, which are not closed or renewed on due
dates proposed to be conducted on various days from 17-02-2025 to 18-03-2025 at respective
branches as per notices published at respective branches.

The details of Auction accounts are:

KARNATAKA 3’-
Arakalgud-310106500001383, Hassan-00590104500000177, 590104300000300, =
590106500000431,590106500000363, Holenarasipura-10567040000007 (00300104500001493),

| look at every side
hefore taking a side.

Branch: MYSORE Rs. 14,49,029/- [Khatha Janjer No 617 Rupees Sixteen Lakh Onl
Jayanagar-1 0487020000017 (00270104300000062), 10487240000012 (00270105400000090), Borrower: NETHRA (Rupees Fourteen |Koorgalli VJi|| Koorgalli EM(D: 58. 1,60,000/- (Rupeesy)one
10487240000015 (00270105400000092), 270106500000197, 00270106500000204, T | VENKATAPPA Lac Forty Nine |Mysore 0 0 570018 Lakh Sixty Thousand Only)

Inform your opinion with

00270106500000208, 00270106500000218,00270106300000226, 00270106500000192, Co-Borrower: SURESH Thousand Twenty [Maysuru Karnataka Last date of EMD Deposit:
00270106500000230, 00270106500000199,00270106500000204, 00270106500000210, GUNDAPPA Nine Only) 10-03-2025
o * * 00270106300000226, 00270106300000242,00270106500000193, KR Nagar- 00620104500000016 LAN: LXGUL02819-200074633 | 1103 2024 For |Plot No. 45 Sy No _
I“SIg t U perspecuves 00620104500000058 ,00620104500000203, 00620104500000283, 00620106500000466, Branch: GULBARGA Rs. 10,73,226]- |74/1 Shankar Colony| Reserve Price: Rs. 10,00,000/
o 00620106500000503, 00620104300000569, 00620106500000396, 00620104300000469, KRISHN A KULKARNI (Rupees Ten Lac |Ganagapur Village (E‘“F;,%e,sRse”1 o0 ooor/]-y)
00620104300000536, 00620104500000163, 00620106500000630, Puttur-00380106300000504, 2 | Co-Borrower: SHREE LAXMI | Seventy Three |Ganagapur Gram (Rupees One Lakh Only)
00380106500000364, 00380106500000403,Ramamurthy Nagar-00280104500000477, Surathkal- SHREENIVAS KULKARNI HTuhrfd“féfj”?WTe"ert’y gi?gah%ga‘ o tealpur T Last date of EMD Deposit:

Guarantor :GURURAJ )
KRISHNAJI KULKARNI Six Only)
Terms and Conditions 1. The Auction is conducted as per the further Terms and Conditions of the Bid document and as per
the procedure set out therein. Bidders may visit to the Web Portal : https://www.auctionbazaar.com/ of our e-Auction Service
Provider, M/s. ARCA EMART PRIVATE LIMITED for bidding information & support, the details of the secured asset put up
for e-Auction and the Bid Form which will be submitted online. The interested buyers may go through the auction terms &
conditions and process on the same portal and may contact to Boppuri Nagaraju- 7304997399, Nandakumar P -8976737857,
Punith S - 8657784311 details available in the above mentioned Web Portal and may contact their Centralised Help Desk: +
91 83709 69696, E-mail ID: contact@auctionbazaar.com. Sd/

Authorised Officer
Motilal Oswal Home Finance Limited
(Earlier Known as Aspire Home Finance Corporation limited)

00360104500000496, 00360104300000541, 00360104500000618, 00360106500000884 10-03-2025
,00360106500000885,Vamanjoor-00370106500000786, 00370106500000784,

The number given in brackets are the corresponding account numbers generated in new software after
migration.

The customers who wish to close and take back ornaments of their gold loan account can close the
account till 17-02-2025 Persons wishing to participate in the above auction should bring appropriate and
acceptable identification documents indicating both identity and address proof along with PAN card and
GST Registration certificate (if any). The Company retains the right to postpone the auction. Participation

inthe auction and approval of bids will be solely at the discretion of the Auctioneer.

Gulbarga Karnataka

Date:01-02-2025 Issued by the Authorized Officer

Place : Karnataka
Date : 01.02.2025

The Indian Express.
For the Indian Intelligent.
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rrimum 10%(L), adhatada vassica (P), Mixture
of Humic acid amino acid, vitamins and bio
chemicals (P). micronutrients and retailers of
all agro inputs in the state of Karnataka would
like to the notic of General public that we are
also importing and marketing of Micronutrients
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It is for general information that |,
VEMPALLI CHARANI D/o
Ramachandra Reddy Vempalli, W/o
Konduri Venkata Mourya Teja, R/o
No. 302, 9th Cross Rd, A Block,
AECS Layout, Opp. To Kohinoor
Apartment, Singasandra,

TATA

SD/-
Pradeepa S.S,
IS AGRO NUTRIENTS

PUBLIC NOTICE

CHANGE OF NAME

I, ASHWINI H G, W/o. Sharath
Kumar N G, Aged about 49 years,
resident of No.C0001, Adarsh
Astria, Kadirenahalli Main Road,

NSF Q3SF

g e
asnww %aw 5]
295: sedowdt, 2023

i

My client Mrs. Shabeena Taj W/o Abdul
Basheer here by she lost the Sale deed Dated
29/05/1995 Document No 1045/95-96 ,
Registered Sale Agreement Dated
25/03/2019 Document No.SRJ-1-
06263/2018-19 , Cancellation Deed Dated
05-11-2019 Document No.SRJ-1-
04044/2019-20, to the property bearing Site
No.1017/4, as per Form No.9 Katha SL

Padmanabhanagar, Bengaluru-560
070, have changed my name from
ASHWINI SHARATH KUMAR
to ASHWINI HARYADI
GANESH, vide affidavit dated:
31-01-2025 sworn before notary
L Puttaraju, Reg. No.LAW-LCL/

Singasandra Post, Bengaluru,
Karnataka - 560068, declare that
name of my mother has been
wrongly written as VIJAYA KUMARI
VEMPALLI in my Passport No.
N0499262. The actual name of my
mother is NAKKALA VIJAYA KUMARI,
which may be amended accordingly.
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No.1325,Property No 1017/4 s per Form No | [274/2020, Bangalore. O oRno/ ﬂmgzec@ ammon P Todh ©oopE D08
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south 33 ft of site area totally 1353 Sqft has
been filed/lodged by our client with Karnataka
State Police in Lost Report No 1443366/2025,
1453413/ 2025,1453417/ 2025,. If any
person/s finds the said document kindly
inform the advocate stated herein. not
mortgaged with any financial institution, If any

Lakshmipathy, W/O Late N.
Gangadhar R/0 No.
415/2/1, Old No. 417, 4th
Cross, Opp. Abhaya
Ashrama, Wilson Garden,

Seethappa, R/0 # 12 Raghu
Nivas, Narayanapura K,
Kothanur, Bangalore North,
Bengaluru, Karnataka -
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